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g rHaET, fAesrs
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 13th August, 2025

S.0. 3699(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3525(E) Dated:20/08/2024 , published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the notification for building (widening/two lane with paved shoulder/four laning etc.,), maintenance,
management and operation of NH 754K in the stretch of land from Km. 0.000 to Km. 54.400 in the district of
KACHCHH in the state of GUJARAT.

And whereas the substance of the said notification has been published in “Kuchchhmitra” and “Times of
India” both dated 25/08/2024; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH 754K in the
stretch of land from Km. 0.000 to Km. 54.400 in the district of KACHCHH in the state of GUJARAT

|State: GUIARAT ||District: KACHCHH |
SI. No. |[Survey/Plot Number|| Type of Land |[Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
L 1 | 2 | 3 [ 5 | 6 |

[Taluk: Lakhpat |
|Vi||age: Chhuger |

1 10 Private Agricultural 0.0979||Amabai Ali
Raima(75), Hussain
Aamad Raima(181)
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11

||Government

||Government

0.1869||Government

|18

||Government

||Government

0.027||Government

[|l29

||Government

||Government

0.0966||Government

19

||Government

||Government

0.358||Government

Village: Gaduli

6

13/1

Private

Agricultural

0.1032

PravinKumar
Khetabhai Patel(918)

13/2

Private

Agricultural

0.01

PravinKumar
Khetabhai Patel(918)

14/1/1

Private

Agricultural

0.0081

Jentilal Meghji Patel
14/1/p1

14/1/2

Private

Agricultural

0.0238

Parshottam Premji
Patel, Manilal jetha
Patel Ravani
14/1/p2, 14/1/p3

10

14/2

Private

Agricultural

0.0388

Jentilal Meghji
Patel(1339)

11

15/2

Private

Agricultural

0.0114

Mansukh Valji
Patel(975), Amut Vlji
Patel(975), Harshad
Valji Patel(975),
Hiteshbhai Karshan
Patel(1506),
Nayanbhai Mansukh
Patel(1506),
Chetankumar
Amritbhali
Patel(1506), Jainik
Harshadbhai
Patel(1506),
Pushpaben Karshan
Patel(2741), Preeti
Paresh Patel(2741),
Krishna Paresh
Patel(2741), Shyam
Paresh Patel(2741)

12

15/3

Private

Agricultural

0.161

Manilal Meghji

Patel(Ravani)(930),
Hasmukhlal Manilal
Patel(Ravani)(1459)

13

[[16/1

||Government

||Government

0.0103

|Government

14

16/2

Private

Agricultural

0.2669

MiteshKumar Ravji
Patel(2407)

15

224

Private

Agricultural

0.9703

Pravin Teja Shivji
Patel(2077), Vishram
Teja Patel(2077), Patel
Valji Shivji(1332),
Karshan Shiviji
Patel(1332), Sankhla
Vinodbhai
Karshanbhai
Patel(2800), Patel
Samji Keshara
Shivji(1332)
224/p1/pl,
224/p1/p2,224/p2,
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11

|[224/p3 224/p4

16 225

Private

Agricultural

0.568

Dinesh Devshi
Patel(1754), Mahendra
Devshi Patel(1754),
Maniben Devshibhai
Patel(2892),
Meenaben Devshibhai
Patel(2892)

17 231

Private

Agricultural

0.1189

Manilal Naran Patel
(2327)
231/1

18 243/1

Private

Agricultural

0.1206

Kheta Jivraj Patel ,
Rameshbhai
Khetabhai Patel
243

19 243/2

Private

Agricultural

0.0581

Ramji Devji Naran
Patel(986), Vijay
Ramiji Devji
Patel(1680)

20 243/3

Private

Agricultural

0.0588

Devji Shivji
Shah(1834), Ashaben
Lalji Shah(2581),
Binaben Lalji
Shah(2581), Hitesh
Lalji Shah(2581)

21 243/4

Private

Agricultural

0.1035

Ramji Devji Naran
Patel(986), Vijay
Ramji Devji
Patel(1680)

22 243/5

Private

Agricultural

0.1147

Virjibhai Bhanjibhai
Patel(1435),
Rameshbhai
Bhanjibhai
Patel(1435),
Govindbhai
Bhanjibhai
Patel(1435), Devjibhai
Bhanjibhai
Patel(1435),
Pravinbhai Bhanjibhai
Patel(1435),
Chandrikaben
Bhanjibhai
Patel(1435)

23 246

Private

Agricultural

0.0602

Ramji Jivraj
Patel(656), Vinod
Ramji Patel(1524),
Jagdish Ramji
Patel(1524)

24 24711

Private

Agricultural

0.2958

Hareshkumar Devasi
Naran
Patel(1013),Khetabhai
Jetha Patel(737),
Vinodbhai Khetabhai
Patel(1369),
Parvatiben Vinodbhai
Patel(1369),
Damodarbhai
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Khetabhai
Patel(1369), Hinaben
Damodarbhai
Patel(1369)
247/1/p1,247/1/p2

25

247/2

Private

Agricultural

0.0262

Khetabhai Jetha
Patel(737), Vinodbhai
Khetabhai
Patel(1369),
Parvatiben Vinodbhai
Patel(1369),
Damodarbhai
Khetabhai
Patel(1369), Hinaben
Damodarbhai
Patel(1369)

26

250

Private

Agricultural

0.16

Premji Lalji Ladha
Patel(269), Mavji
Arjan Patel(269),
HasmukhKumar Abji
Patel(809),
HareshKumar Abji
Patel(809)
250/1/p3,250/2,
250/p1, 250/p2

27

251

Private

Agricultural

0.4658

Patel Ramji
Dhanji(1208),
Virendrakumar Ramji
Patel(1562),
PrakashChandra Ramiji
Patel(1562), Deviji
Karshan Patel(2042),
Hansraj Mavji
Patel(145), Mahendra
Hansraj Patel(1170),
Lakshmiben Vishram
Patel(1875), Mohanlal
Vishram Patel(1875),
Keshavlal Vishram
Patel(1875)
251/p1,251/p2,
251/p3,251/p4

28

252

Private

Agricultural

0.3067

Paresh Khimji
Patel(2715) Anil
Khimji Patel(2715)
Valji Samji
Patel(1043)
252/pl, 252/p2

29

263/1

Private

Agricultural

0.001

Patel Ravji Karamshi
(1254)

30

263/5

Private

Agricultural

0.0108

Premji Lalji Ladha
Patel(269)

31

263/6

Private

Agricultural

0.005

Premji Lalji Ladha
Patel(269)

32

264/1

Private

Agricultural

0.1775

Shankarlal Raja
Patel(1296),
Shantaben Shankarlal
Patel(983)
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33 ||264/2 ||Private l|Agricultural I 0.051||Patel Ravji Karamshi |

34 267 Private Agricultural 0.0758||Shankarlal Raja
Patel(1296),
Shantaben Shankarlal
Patel(983)

35 268 Private Agricultural 0.1127||Kantilal Mulji
Patel(1500),
Jayeshkumar Hiralal
Patel(1914), Radhaben
Kantilal Patel(2790),
Jitendra Kantilal
Patel(2790)

36 271 Private Agricultural 0.095||Patel Khimjibhai
Valji(1336), Patel
Nitin Jaswant(1336),
Patel Navinbhai
Valji(1336), Patel
Prakashbhai
Valji(1336),Virjibhai
Bhanjibhai
Patel(1435),
Rameshbhai
Bhanjibhai
Patel(1435),
Govindbhai
Bhanjibhai
Patel(1435), Devjibhai
Bhanjibhai
Patel(1435),
Pravinbhai Bhanjibhai
Patel(1435),
Chandrikaben
Bhanjibhai
Patel(1435)

271/pl, 271/p2

37 274 Private Agricultural 0.1755||Veerjibhai Parbat
Patel(937), Harilal
Parbat Patel(937)

|Vi||age: Lakhapar |

|38 [0 ||Government  ||Government || 0.4552||Government |

39 100 Private Agricultural 0.8041||Nathu Mamad
Sumra(154), Virbai
Nathu Mamad
Sumra(867),
Abubhakhar Nathu
Sumra(867), Ali
Mamad Haji
Nathubhai
Sumra(867), Alana
Nathu Mamad
Sumra(867), Manbai
Nathu Sumra(867),
Sarifabai Nathu
Sumra(867), Ramdhan
Haji Nathu
Sumra(867)

40 ||101 ||Government  ||Government || 0.1324||Government |

l41 [|102 ||Private |Agricuttural || 0.3116||Sumra Abdul |
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|[Hajiramdhan |

42

103

Private

Agricultural

0.356(|Sumra Abdul
Hajiramdhan

43

111

Private

Agricultural

0.2767||Mulji Ramji
Thakkar(355),
Chandkant Ramyji
Thakkar(355), Kantilal
Ramji Thakkar(355),
Ashwinkumar Ramji
Thakkar(355),
Urmilaben Ramji
Thakkar(355),
Neetankumar Ramyji
Thakkar(355),
Lilavantiben Ramji
Thakkar(631),
Kalavantiben Ramyji
Thakkar(631)

44

112

Private

Agricultural

0.1422||Ratilal Karsan
Patel(237), Patel
Hiraben Ratilal(506),
Patel Kantaben
Ratilal(506), Patel
Ashokbhai
Ratilal(506), Patel
Nitinkumar
Ratilal(506)

45

113

Private

Agricultural

0.0581|[Rakorba Pratapyji
Jadeja(762), Naranji
Pratapji Jadeja(762),
Bhimji Pratapji
Jadeja(762)

46

130

Private

Agricultural

0.0027||Hawabai Alana
Raima(846), Hajrabai
Alana Raima w/o
Umar Raima(846),
Ramdhan Alana
Raima(846), Hussain
Alana Raima(846),
Sarifabai Alana Raima
w/0 Harun
Raima(846), Salmabai
Alana Raima w/o
Anwar Raima(846),
Jafar Alana Raima
w/0(846), Fatamabai
Alana Raima w/o
Junas Raima(846),
Memunabai Alana
Raima w/o Razak
Raima(846)

47

131

||Private

|| Agricultural

0.0132||Elias Bhi Sumra

|48

||134

||Government

||Government

0.1104||Government

49

[[144

||Private

||Agricu|tura|

0.2171||Satar Jafar Sumra

|50

145

||Government

||Government

0.14||Government

51

146

Private

Agricultural

0.0542||Patel Damji
Deviji(448),
Premilaben Damyji
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Patel(640), Leelaben
Damiji Patel(640),
Jiteshkumar Damyji
Patel(640),
Prafulkumar Damiji
Patel(640)

52 149

Private

Agricultural

0.1102

Patel Valji
Shivji(505), Patel
Karamshi Shivji(505),
Patel Narsinh
Valjibhai(798), Patel
Shamjibhai
Valjibhai(798), Patel
Kantibhai
Valjibhai(798)

53 150

Private

Agricultural

0.4132

Sarabai Umar
Sumra(653),
Nurmamad Umar
Sumra(653), Hurbai
Umar Sumra(653),
Aishabai Umar
Sumra(653), Jakab
Umar Sumra(653),
Abdreman Umar
Sumra(653), Amad
Umar Sumra(653),
Sharifabai Umar
Sumra(653)

54 ||152

||Government

||Government

0.103

|Government

55 154

Private

Agricultural

0.1917

Bhawaniji Valji
Sankhla (275),
Damayantiben
Bhawanji Sankhla
(450), Amritbhai
Bhawanji Sankhla
(450), Jitendrabhai
Bhawanji Sankhla
(450), Hemlataben
Amritbhai Sankhla
(450), Jayaben
Jitendrabhai Sankhla
(450)

|56 ||156

||Government

||Government

0.396||Government

|57 ||157

||Government

||Government

0.018||Government

58 161

Private

Agricultural

0.0023

Patel Valji
Shivji(505), Patel
Karamshi Shivji(505),
Patel Narsinh
Valjibhai(798), Patel
Shamjibhai
Valjibhai(798), Patel
Kantibhai
Valjibhai(798)

59 162

Private

Agricultural

0.025

Patel Valji
Shivji(505), Patel
Karamshi Shivji(505),
Patel Narsinh
Valjibhai(798), Patel
Shamjibhai
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Valjibhai(798), Patel
Kantibhai
Valjibhai(798)

60 |[167 ||Government  ||Government || 0.0105||Government |

l61 ||l268 ||Private |Agricultural || 0.0691|(Ibram Sumar Sumara |

62 169 Private Agricultural 0.1919||lbram Sumar
Sumra(482), Hasam
Ibram Sumra(482),
Mubarak Ibram
Sumra(724)

63 188 Private Agricultural 0.0113||Ratanshi Karshan
Patel

l64 1293 ||Government  ||Government || 0.0281)|Government |

l65 [[294 ||Government  ||Government || 0.5574||Government |

66 6 Private Agricultural 0.303|[Sumra Jalekhabai
Ismail(712), Sumara
Mariabai Ismail(712),
Sumara Aminabai
Ismail(712)

l67 7 ||Government  ||Government || 2.0603||Government |

l68 [|l96 ||Private ||Agricultural || 0.231||Ramesh Manji Patel |

69 llo7 ||Government  ||Government || 0.3194||Government |

70 99 Private Agricultural 0.9948||Abhu Bhakhar Nathu
Sumra

| Totall| 14.6419)| |
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